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{[Official language Implementation Com-
mittees in the offices under the Minisiry of
Communications

835, SHRI 0. P. TYAGI. Will the
Minister of COMMUNICATIONS Le plcased
to state: ‘

(a) the number of offices under the De-
paitment of Communications in Uttar Pra-
desh, Madhya Pradesh, Rajasthan, Bihar,
Himachal Pradesh, Punjab, Gujarat and
Maharashtra and the Union Territory of
Delhi where the number of employees fis
50 or more;

(b) the number of such offices cut of them
where the official language implemeuatation
committees- have been constituted;
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(c) the steps Government have taken to
constitute the said committees in the re-
maining offices and the dates by which such
committees are to be constituted;

{(d) whether quarterly meetings of those
committees are being held regularly: and

(¢) 1f not, the teavons thereforz]
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Ff{THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(PROF. SHER SINGH): (2) to () The
information required is being collected and
will be placed on the table of the Sabha.?

856. {Transferred to the
1974.)

16th  August,

assault by B.S.F. officers in

Manipur Hill Areas

Criminal

857. SHRI VISWANATHA MENON:
DR. K. MATHEW KURIAN:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it 15 a fact that >cven B.S.F,
Officers were anested for criminal  assault
m Grihang in Manipur hill areas on bth
March, 1974;

(b) if so, what are the details thercof; and

(¢) whether Government have made ¢n-
quiry into the incident and what action
has heen taken against the culprits?

THFE. DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
F. H. MOHSIN): (a) and (b) Seven B.S.F.
personnel were arrested in connection with
a case registercd under scctions 354326/
307 L.P.C. in Police Station, Chassad.

(¢) The case is sub judice.
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